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SHRI RAGHUNATHA REDDY: I am 
nbt'r aware of <iny such case where 
tlie h on. Member may have some 
doubt. But, hc 1 is welcome to point 
that out. Th·3 general impact of the 
workers' partici!,'lation at the plant as 
well ' as shop floor levels exists in 
alffiost all the industries, especially, 
in 'the public sectors where the impact 
of productivity and production is 
considerable. In fact, 15 per cent or 
l~ ' per cent of economic growth that 
is taking pl ace in the public sector 
is of a very considerable character . 
Therefore, if any incentive or some-
thing of that kind is wanting, certain-
ly, I will look · into it. 
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SHRI NAHSlNGH NARAIN PAN-
DEY: I am putt;•ng my q uestion-I 
do not want any information-and I 
am giving specific information and, 
oil that ba::is, 1 am also putting the 
question. Wlll the Minister clarify 
this situation that the Central Trade 
Union Organ isations . ... . 

JVJR. SPEAKER: Do not ask about 
the outsider. You mentioned about 
the central organisation. You ask 
the question about West Bengal. 

. SHRI NARSINGH NARAIN PAN-
DEY: I am putting the same ques-
tion. Thnt is about West Bengal. I 
W:a.nt to · know from the hon. Minister 
if ~t is a fact or not that there certain 
C~tral 'fra.de Union Organisat ions 
ar.e .. not giving proper cooperation · to 
fuany Of the pu~lic sector instltµt~ons 

in the formation of the shop floor 
.committees in variQu:;; ::;~\;tors and 
whether this ipfotmation is 'Yith . the 
hon. Minister or ~10t._ If it is, what 
ar e tho:3e' orr:ani~ations end what 
types of impedimEmts are there? 

SHRI RAGHUNATHA R~DY: Sir, 
it is respectfuliy submitted that as 
far as the ' scheme of workers' parti-
cipation is concerned, the participation 
is in shop floor as well as plant levels. 
But, if it is a question of participation 
in management level then the ques-
tion of participation ' of trade unions 
will arise. As far as the participation 
in shop floor leve1 is concerned, only 
the people who are working in the 
units will either have to elect or select. 
them or some kind of an agreement 
will have to be arrived at. The Central 
Trade Unions h&ve been recognise-a 
for the pm-pose of parti<iipation in 
several committees of the Govern-
ment. They are the Indian National 
Trade Union Congress, All-India 
Trade Union Congress and the Hind 
Mazdoor Sabha. If the hc>n. Member 
could giv'e me any specific case in 
which then> is no cooperation forth-
coming fror.n the trade union orga-
nisations, I shall have that discussed 
with them. I cannot answer it now. 
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SHRI RAGHUNATHA REDDY: I 
do not have specific information about 
this. I sha ti look into the mattef . 

lndo-Pak Talks on Salal Hydro-
. ' · · E~eetriic Project 

*135. SHRI RAGHUNAND4N LAL 
BHATIA: Will the Minister ~f EX-
TERNAL AFFAIRS be pleased to 
st~te . 
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(a) whether Indo-Pakiflftan technical 
discussion on India's Salal Hydro- 
Electric project On the Chenah was 
re-started recently in Delhi; and

(b) it so, the progress achieved In 
this regard?

. THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI BlPINPAL DAS): (a) and
(b). To discuss this matter, meetings 
of the Permanent Indus Commission 
were held at Islamabad from 28th 
March to 2nd April, 1976 and again at 
New Delhi from 26th to 30th April, 
1976. Since certain points oi di{Terence 
have remained unresolved at the level 
of the Permanent Indus Commission, 
efforts are being made to have the 
matter resolved through bilateral dis- 

. cussions between the two Govern­
ments.

SHRI RAGHUNANDAN LAL BHA- 
TIA: Sir, the Indus water treaty was 
signed quite some time back and ac­
cording to that treaty India is in a 
position to construct the Salal Project 
on the river Chenab. Four meet­
ings have taken place between the two 
governments but this point has still 
not been resolved. What are the 
specific objections, of the Pakistan 
Government if India goes ahead with 
this project?

SHRI BIPIN PAL DAS: Sir, it is 
quite true that we have not been able 
to come to an agreement. This is 
a matter of regret. But I am sorry 
I shall not he able to give out the 
details of negotiations at this stage.

SHRI RAG&UNANDAN LAL BHA- 
TiA4. I 'V oti Id ffke to know whether 
the design of the Salal Project which 
India has prepared is in accordance 
with the Indus Water Treaty or not?

SftRt BlPlNPALr tfAS: The design
is strictly in accordance with '4be 
Indus Water Treaty.

SHRI N, K. P. SALVE: Sir, what 
it needed for a solution at these' pro­
blem*—-including the problefti of 
Hydro-Electric Project at Salal—is an 
atmosphere of cordiality and uw&sr- 
standing between India and Pakistan. 
In that connection, may 1 know from 
the Minister whether-he would con­
sider sending a team of talented and 
pleasant Members of Parliament so 
that we might sort or create a better 
understanding and friendship.

MR. SPEAKER: You should' send 
that suggestion to the Chair.

SHRI N. K. P. SALVE: Sir, since 
I have said talented and pleasant 
Members of the House, I fear, a very 
large number of members o t  the 
Cabinet will be exercising their right 
to be in that team. The serious part 
of the question is whether this sort 
of exchange would conduce to better 
understanding with Pakistan? We 
should invite their team and send our 
team as -jvell.

SILRI BIPINPAL DAS: No surh
proposal is under consideration.

SHRI P. VENKATASUBBAIAH: 
May I know whether it is a fact that 
we are entitled to construct the hydrou 
electirc project as per the Indus 
Water Treaty and Pakistan is ob­
jecting to it on the plea that a largo 
area in their country will get sub­
merged if this project is constructed? 
Is this the bone- of contention?

SHRI BIPINPAL DAS: Sir, 1 have 
already said that 1 am not ia- a 
position to giv*' out the detaifo at 
this stage only .thing I* would 
ttke to eay is that: the M g *  -Hftch

- we-hiAnt- prepared is strict}? in ac- 
-eofltatoe. wtfifa the ft«a*.«feti'tet» e  
have sigoed.




